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Tista Barrage Project

3148. SHRI DIPANKAR MUKHERIJEE:
Will the Minister of WATER RESOURCES
be pleased to state:

(a) the estimated cost of the first sub-
stage, of the Tista Barrage project and the
additional Central assistance for the
project;

(b) whether it is a fact that the project
has suffered a time and cost overrun;

(¢) if so, the details thereof and

(d) whether Government would consider
for providing additional Central assistance
for the project even during the 9th Plan
keeping in view of the importance of this
project?

THE MINISTER OF WATER RE-
SOURCES (SHRI JANESHWAR MISHRA):
(a) The estimated cost of the first sub-stage
of the Teesta Barrage Project is Rs. 69.72
crores as approved by Planning Commission
on 8.5.75, and the revised estimated cost is
Rs. 695 crores. The Planning Commission
has approved the additional Central
Assistance of Rs. 150 crores for this project
during Eighth Five Year Plan in order to
complete this project during the Eighth Plan

period. .

(b) and (c) Yes sir, The original cost of
this project was Rs. 69.72 crores and the
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revised estimated cost is Rs. 695 crores. The
project has been scheduled to be completed
during Eighth Plan period and now it is
expected to spillover beyond 8th Plan.

(d) Irrigation is a State subject. The
irrigation projects are planned, funded and
implemented by the State Government from
their own resources. The implementation
of the project depends upon the priority
given by the State Govt. Ninth Plan has not
been finalised. '
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Expressway between Siliguri and
Calcutta

. 3150. SHRI ASHOK MITRA: Will the
Minister of SURFACE TRANSPORT be
pleased to state:

{(a) whether proposals are on the anvil for
constructing a Expressway between Siliguri
and Calcutta;

(b) if so, the total estimated capital cost
and the details of the financial arrangements
for completing’ the Expressway; and

(c) the time-frame within which the
Expressway project is planned to be
completed?

THE MINISTER OF SURFACE TRANS-
PORT (SHRI T.G. VENKATRAMAN): (a) to
(c¢) The proposed Super National Highway
(Expressway) Nos. 2 and 4 will link Siliguri
and Calcutta.

The expressways have been planned to be
developed on "Build, Operate and Transfer'
basis. The proposals are at conceptual stage

and it is premature to state either estimated
cost or time-frame for their completion.

Funds for setting up Handloom
Development Centres and Quality Dyeing
Unit

3151. SHRI AHMED PATEL: Will the
Minister of TEXTILES be pleased to state:

(a) whether Government provides Central
funds for setting up Handloom Development
Centres and quality dyeing units to develop the
handloom sector in the State;

(b) if so, the detaiis thereof;

(c) whether Central tunds were released to
Gujarat for this purpose during the last three
years;

(d) if so, the year-wise details thereof;
and

(e) the number of Handloom Development

Centres and quality dyeing units set up during
the said period in the State, district-wise?



